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Training Facilities to SChedold Castes for 
I. A. S." p. C. S. Examinations 

8033. SHRI P. R. THAKUR: Will the 
Minister of SOCIAL WELFARE be 
pleased to refer to the statement made in 
Lok Sabha by the then Deputy Minister in 
the Ministry of Home Affairs on the 14th 
April, 1964 and state: 

(a) the details of the progress made 
so for in pursuance of the Government 
decision to extend the facilities of pre-
examinations and also other UPSC exami-
nations then the combined competitive 
examinations for the Scheduled Castes and 
Tribes youngmen: 

(b) whether the State Governments 
drew up. tbe necessary schemes for the 
purpose ani implemented them so far; 

.<c) if so, the details thereof Statewise; 
(d) the extent of financial assistance 

given so far to the State Governments for 
pus purpose; 

(e) the progress of the programme of 
training that was agreed to be taken up by 
the Directorate General of Employment 
and Traininll for the Scheduled Castes and 
Scheduled Tribes youths for all kinds of 
vacancies, in Class III particularly; and 

(f) Whether a training centre in Delhi 
was actually started in 1964, as promised. 
for certain spe.cified UPSC examinations ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF SOCIAL WELFARE 
(SHRIMATI PHULRENU GUHA) : (a) to 
(d). Owing to the hostilities with Pakistan 
and subsequent tightening of the budget, 
no new schemes of this type could be 
taken up. The States could not also locate 
the necessary financial resources. How-
ever beginning was made in the financial 
year 1967-68; eight States-Andhra Pradesh, 
Bihar, Madhya Pradesh, Orissa, Punjab, 
Rajasthan, West Bengal and Uttar Pradesh, 
initiated the setting up of pr~amination 
Coaching Centres. A sum of Rs. 4 lakhs 
has been allotted to them as Central 
assistance for this scheme which will start 
operating effectively only during the current 
financial year. 

(e) [n view of the response from the 
States, the original idea of implementin& 
the scheme through the Director General 
of Employment and Train;nll was given up. 

(f) It was a proposal, not a promise. 
The proposal could not materialise be-
cause of limitations in the budget. 

Scheduled Castes and Scheduled Tribes 
Candidates In Public Undertakings 

8034. SHRI P. R. THAKUR: Will 
the Minister of SOCIAL WELFARE be 
pleased to refer to the statement made in 
the Lok Sabha by the theo Deputy Minis-
ter in the Ministry of Home Affairs on the 
14th April, 1964 and state: 

(a) the details of the progress made so 
far of Government proposal of requesting. 
the commercial and industrial undertakings 
in the private sector to take in the Scheduled 
Castes and the Scheduled Tribes candi-
dates and also to furnish such statistics 
of employment on the pattern of a similar 
policy regarding indianizatioD of the staff 
in some foreian firms; 

(b) wbether any scheme was worked 
(luI for thla purpose anI! w lI~ther IID1 




